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(c) whether Government are aware
that the number of camel riders i more
than the number of camels;

(d} i so,
therefor; and

what are the reasons

(e} what measures Government are
taking to reduce the number of camel
riders and the cxpenditure thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI M.V.
CHANDRASHEKARA MURTHY): (s)
to (¢) Information is being collected and
will be laid on the Table of the House.
Income Tax agsinst DRE's Heme
Shopping - Clud

5279. MAULANA GBAIDULILAH
KHAN AZMI: Will the Minister of
FINANCE be pleased to state:

(2) the income tax and other taxes that
become duc against Dee’s - Home
Shopping Club for the year 1994:95; and
(b) the taxes actually paid by the club?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI M.V.
CHANDRASHEKARA MURTHY): (2)
and (b) Dee’s Home Shopping Club is a
company incorporated on 20.9.1994. It
has neither filed any returs of income nor
peid any advance tax till date. The return
of income in this case for the assessment
year 199596 will be due only aftar the
30th June, 1995.

Reduction in Import and Excise Duty om
Certain Iters

5280. SHRI K.M. KHAN: Will the
Minister of FINANCE be pleased to
state:

(a) whether Government have reduced
import and excise duties on certais tems
in additiom t0 excmpting ccrisin items
from levy of excise duties;

(b) if so, the namies of such items with
its effectives date;
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e} whether & is fact thay the benefit of
such reduction sad ewemplica bas net
reached the people ! the end of April,
1595,

{d) whether Governmepyr propose (o
take some action in this regard by
waring the menufactures through the
Electponic Media to make the items of
refuesd  import  and  excise  duties
aveilable in the market impmediately;

{e} waether Covernment also propuss
t3 orgamise sems sechinery onsusing
immodisic inplomentation «f zeduce’
ererapiion of seride Bems fom impornt
god cgcise dutier by maldeg sweprise
sirvey in the morket; zod

(f) if so, the detsils teres! snd iF mi
the ressoms thereior?

THE MEMISTER OF B¥a/{E I 1l
MINISTRY OF FINAMCE (SHRI MY
CHANDRASHEEARA MURTHY):
(&) Yes, Sir. -

(b) The details are ghaa ia the
“Explanstory Memovandurm  coplaining
Provisions ia the Finance Ell, 1995”. The
chenges in duty raies sre effective from
1Wth  Masch, 1935 uniesz  Otherwize
mdicated,

(¢} No detailed imicvmsation of dwe
impact of duty reductions i caisuhier
prices of respective comucdiiiel W ®Y
svailable, However, it has begn 1eposted
by some manufacturers of ceametics,
paints, TV Scts that they have announced
reduction in their prices.

(d) There is no such propossi under
consideration for the present. However,
Oovernment have inter-afla, issued
svwapaper advertisement asking  the
manufacturers/packers of  congamer
goods to pess on the duty benefits o the
CONSANDESTS.

(e) There s mo such proposal under
comsideration for the present.

{f) Does not arise in view of (c) above.
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